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Title: The Minister of State in the Ministry of Parliamentary Affairs made a statement regarding Government Business during the week commencing
the 6th February 2016 and submissions made by Members.

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND FARMERS WELFARE AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI S.S. AHLUWALIA): Madam Speaker, I beg to lay a statement regarding Government Business during the week

commencing the 6t February, 2017.

*With your permission, Madam, I rise to announce that Government Business during the week commencing Monday, the 06 of February, 2017 will
consist of:-

1. Consideration of any items of Government Business carried over from today's order paper:- [Tt contains (a) Withdrawal of the Payment of
Wages (Amendment) Bill, 2016, (b) Introduction of the Payment of Wages (Amendment) Bill, 2017, (c) Introduction of the Specified Bank
Notes (Cessation of Liabilities) Bill, 2017, (d) Discussion on the Motion of Thanks on the President’s Address].

2. General discussion on the Union Budget for 2017-18.
3. Consideration and passing of the following Bills:-
(i) The Payment of Wages (Amendment) Bill, 2017
(i) The Specified Bank Notes (Cessation of Liabilities) Bill, 2017

4. Consideration and agreeing to the amendments made by Rajya Sabha in the Enemy Property (Amendment and Validation) Bill, 2016 as
passed by Lok Sabha, after it is passed by Rajya Sabha.

HON. SPEAKER: Now, submissions by Members. Shri Kodikunnil Suresh.

SHRI KODIKUNNIL SURESH (MAVELIKKARA): Madam Speaker, the following matters be included in the next week's agenda.

With the southwest monsoon rainfall from June to September being deficient by 34 per cent and the northeast monsoon from October to
December being deficient by 62 per cent, Kerala State is facing a prolonged season of drought. I would request the Government of India to take
necessary steps.

Kerala's Kuttanad region is facing a sever drinking water shortage despite being a waterlogged stretch of about 110,000 hectares. Therefore, I
would request the Government of India to take necessary steps.

HON. SPEAKER: Shri Sushil Kumar Singh — Not present.
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SHRI N.K. PREMACHANDRAN (KOLLAM): Madam Speaker, the following two items may be included in the List of Business in the week commencing
from 6" February, 2017.

1. Crisis in cashew industry due to the imposition of import duty on raw cashew nuts.

2. Functioning of self financing institutions in India and its impact on quality education.
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SHRI K. ASHOK KUMAR (KRISHNAGIRI): Hon. Speaker Madam, the following item may be taken for discussion during the next week's business.

In my constituency, Kelamangalam railway station is used by people of 10 villages. 12 goods trains and 6 express trains pass through this station
and 3 passenger trains are stopped here. At this station, the platform height is very low. It is not fit for use by elderly people, ladies and passengers.
The 500 metre platform's height should be increased accordingly.






